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CENTRAL administrative: TRIBUNAL
PRINCIPAL BENCH
NEU DELHI .

CCP 4L7/92
in
OA No ,2737/91

Sh .Keual Kumar

Sh .Y .P .Anand
Chairman,
Railway Bca^d,
Neu Delhi .

Vs .

Data of dacision:2 .4 ,93

Petitioner

Respondent

C oram: The Hon'ble l*Ir .Justice V .3 .PlalimathjChiiirman
The Hon'ble Mr ,8 .N jDhouhdiyal,P'lembar(A)
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For the Petitioner

For the Respondent

Sh .R .K .Kamal,C cuosal .

Sh ,P ,H .RamchandarijSr .CoimseJ
with Sh.Shyam l*©crjani.
Counsel,

ORDER(ORAL)

In vieu of the fact that the Supraiw Court

h^s granted stay and finally heard the matter,thsse

proceedings are dropped , Notice of ccrtampt ia

discharged .
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(B .N .DH0()NDIYAL)

PtnSER (A)
(U .S.FALI miH)
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